
In 'the Central Administrative Tribunal 
C3lcutta wench 

OA 	.f 1997 

present : H.n'ble Mr. D.  prkayastha, Juicia1 Member 

Pradip Sarkar 

Vs. 

Eastern ftailway 

.For the Applicant : N.ne 

For the es.nients Mr. C. Samaar, Mv.cate 

Heard in : 18-11-98 
	 Date if Juement : 18-11-98 

OD £ 

14, Mv.cate Mr. Samaâar, appearing in behalf if the res-

pindents, submitS that applicant died long back. But no legal re-

resentatiVe if the applicant has been substituted. S., applicatiin 

410 is dispesei if 

- ( P. Purkayastha ) 
Member(J) 


